
LOK SABHA DEBATES

i
LOK SABHA

Thursday, March 9. 1978/Phalguna 18, 
1899 (Saka)

The Lok Sabha met at Eleven of the 
Clock

[M r . S pe a k e r  in the Chair]

ORAL ANSWERS TO QUESTIONS 

Frustation among Job-Seekers

•*28. SHRI K. LAKKAPPA: Will 
the Minister of PARLIAMENTARY 
AFFAIRS AND LABOUR be pleased 
to state:

(a) whether Government are aware 
of reports of widespread frustration 
among the job-seekers because of 
their inability to secure employment 
through the employment exchanges 
in spite of waiting for years; and

(b) what is the outcome of the 
employment generating schemes in
itiated by Government during recent 
year*?

THE MINISTER OF PARLIAMEN
TARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARM A): (a) 
and (b): A statement is laid on the 
Table of the House.

Statement

Government are seized of the 
seriousness of the unemployment situa. 
tion prevailing in the country. Despite 
the substantial employment oppor
tunities created through the develop
ment plans in the past and by the 
special employment generating 
schemes initiated in recent years, the 
problem has continued to cause
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anxiety. Government have therefore 
decided that the primary objective of 
the next phase of development plan 
would be the removal of unemploy
ment and substantial under-emloy- 
ment, within approximately 10 years. 
The Planning Commission is drawing 
up the next plan in which creation 
of employment opportunities in diffe
rent sectors of the economy will be 
one of the primary objectives.

SHRI K. LAKKAPPA: My ques
tion is very specific. He should not 
have laid the statement on the Table 
of the House. I request you kindly 
to ask the Minister to reply to the 
point. My question Is: —

“Whether Government are aware 
of reports of wide spread frustration 
among the job-seekers because of 
their inability to secure employ
ment through the employment ex
changes in spite of waiting for 
years’*,

The statement laid on the Table of 
the House is a general statement. If 
the Minister fails to give correct in
formation to this House, it is really 
a breach of privilege' He cannot 
give a bald answer which he has given 
to the question. :

So, I would like to put my question. 
There is an explosive situation in this 
country, especially, for the last one 
year or so. The frustration has not 
only increased but that has also 
created an atmosphere of unrest in 
the country among the unemployed 
youths. They are waging a war not 
only in the rural part but also in the 
cities. From various replies th<it we 
have collected, it seems the present 
Government is not in a position even 
to create an atmosphere of any such 
employment potential either through 
planning or through some other way.
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That is why I am asking why has the 
present Government of India failed to 
provide concrete proposals to meet 
this explosive situation. The state
ment that is being given is that they 
will eradicate the unemployment pro
blem within ten years. Mere empty 
words will not bring anything. I 
want to know what exactly is the 
scheme you have for the last one year 
to absorb the unemployed and what 
exactly is the situation that you have 
created in various States through the 
Employment Exchanges to guarantee 
jobs. I am asking a specific question. 
Will you now kindly answer that?

SHRI RAVINDRA VARMA: Mr.
Speaker, Sir, perhaps, I have been 
cautioned by the hon. Member to give 
a pointed reply. There is a presump
tion in this statement,—that there is 
a point in his question. I shall not 
cross swords with him on that. I 
shall try to look for the point. The 
question relates to Employment Ex
changes, what they have been able 
to do, and what they can do to deal 
with the problem of finding employ
ment. As far as this limited question 
is concerned.........

SHRI K. LAKKAPPA: How much
frustration has it created?

SHRI RAVINDRA VARMA: If my
hon friend does not want to feel 
further frustration, he should listen 
to the answer. Otherwise he will 
'have double frustration. He is
frustrated for the last one year.

SHRI K. LAKKAPPA: Don’t
enter into a dialogue. You will 
please answer.

SHRI RAVINDRA VARMA: Sir,
can I be sure that he will not start a 
dialogue and I can answer? The 
position is that the Employment Ex
changes are not meant to 'jenerate 
opportunities for employment. They 
are neither recruiting agencies nor 
are they meant for the generation of 
•mployment opportunities. They
constitute referral agencies.

Sir, a similar or an almost identical 
question was raised and answered 
in this House last week on the 
Employment Exchanges. I then made 
it very clear that according to the 
present rules, there is nothing to 
compel every unemployed person to 
register with the Employment Ex
changes. The present Employment 
Exchanges Act lays down that it is 
necessary for the public sector under
takings as well as non-agricu!?ural 
establishments in the private sector 
employing twentyfive persons or more 
to notify vacancies. These vacancies 
are notified and regist£f¥d with the 
Employment Exchanges and persons 
who want to seek jobs register them
selves with the Employment Exchan
ges. Therefore this is a case of a refer
ral service. And when the vacancies 
are notified, then the Employment Ex
changes pass on the names of persons 
who are qualified to the appointing 
authorities. Therefore, the wider 
question of generation of employment 
does not relate to the administration 
of Employment Exchanges. But, as 
for as the question of the feelings of 
frustration is concerned, it is quite 
well known that mounting unemploy
ment does cause frustration, ‘niis 
Government has never said that un
employment can be eradicated in one 
year. The entire exercise of the plan 
tis to orient our economy towards the 
generation of employment opportuni
ties.

SHRI K LAKKAPPA: Mr.
Speaker, Sir, I am not satisfied wlfli 
the answer that has been given by 
the hon’ble Minister. The employ
ment exchanges in the country are 
full of corruption, nepotism and 
favouritism. Only kith and kin of 
those employed in public undertakings 
or private undertakings are being 
employed. This is the situation which 
is prevailing and you are not in a 
position to take any action. Recently, 
the Planning Commission has come 
out with a theory that we cannot give 
job guarantee. Then, how will this 
frustration stop? Will you kindly 
bring a Constitution Amendment
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guaranteeing right to work to meet 
4he unemployment proEnWir in the 
country?

SHRI RAVINDRA VARMA: Sir,
this is a general question. It is not 
for the Labour Ministry in this con
text to deal with a question of con
stitutional amendment of the kind 
the hon’ble Member has referred to. 
As far as the Government is concerned 
it has made it clear that Its planning 
will be oriented towards the abolition 
and elimination of unemployment 
within ten years.

«f| g*»r ^  ; fTSvfr 1
=ft*r jTT"fx it ir x ir r  ?rrf
T^r, qfrnrrjr % ft ; ?rr^r it

farfyvr itr ir ’TrTf m m
n f  t  I *t jTT'T'TT ^TspTT f  3*TT S*T 

it m  ?'T t f s p tp - 

t  ifTT TToiriTTT- ^ ft?T T R  q^ 
t^rfr httf 3% ^tft ^£\ xrf% “Hr 

TTJ>1TT 'T fâ T jTT ?T% cTT *T7TTT
H T̂T *TTTr*T ?

tTFR IT? '‘ft ^ ft: ITTjTTT HWFT
Tr sm*r ^  t? t % ft: ir^ft 

TT?ft farfrr 5JTWF4T T~f TT̂ rrfr fa im  
w i  =rt tr im  *r srfyr <t3tjttt f^r ht

I $  T̂T'T'TT T̂fTrTT S ^  
fa-frfa f̂ pq-ir sfijfj ?rfu^
TT'SPITT Ph i  JT^7cT it JTTjT'TT

s in  r̂ : f'T°t^ ftpn i

SHRI RAVINDRA VARMA: Sir,
this question relates to the Planning 
Commission and the Plan that is going 
to be placed before tfie "counTry. I 
do not think that it is possible for 
me to anticipate, but when the Draft 
of the Plan is published it will be 
seen that the entire emphasis of the 
Plan is on the generation of employ
ment opportunities.

As for the second part of the ques
tion relating to giving allowance to 
those who are unemployed) i may

say that Government has not given 
any such undertaking or made any 
statement to this effect. The ques
tion has been raised more than once, 
and it has been stated by the Prime 
Minister that at present Government 
does not have any such Plan under 
consideration.

SHRI DHIRENDRANATH BASU: 
In view o f the Tense ~ situation 
throughout the country arising from 
unemployment problems whether 
Government is considering payment 
of unemployment allowance?

MR. SPEAKER: He has already
answered this question, fte tiS? said 
‘no’.

tpt srfTTST faqrct: *nr r^r
ir T f  5TTT T fTT t  ft : rr*T?TPT-

irc  T T ^ r j r  %  %  3t t  it  *TTf = m

f  z i  2PTR % f"PT ?TTTTT fa^TT TfA

| ftr*ra qsrrpr

sfk  ^  ^  i fo o
T̂PT'TT ’TT̂ TT g ft: ^  *K+(T

fw*T ft: r>̂ : %

mtriR qr <mf *fi f̂ r̂ r ?

SHRI RAVINDRA VARMA: A
similar question was answered last
time, or a little earlier. Last week,
I did say in the House that com
plaints about corruption, nepetism, 
inefficiency, bribery Delays, etc. had 
been received, and to look into this 
entire question and find ways of
streamlining the working of Employ
ment Exchanges, a Committee has 
been appointed on the 1st of March.

SHRI VARUNACHALAM: The
hon. Minister has stated that the Gov
ernment has no programme for giving 
aid to the unemployed people. At the 
same time, whether the Government 
will come forward to grant any sub
sidy to State Governments if they 
come forward with such proposals?
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SHRI RAVINDRA VARMA: No
6uch proposals have come, and, there
fore, the question has not been con
sidered. But as far as the attitude of 
the Government to the utilisation of 
funds from the Consolidated Fund of 
India for providing an unemployment 
allowance is concerned, the attitude of 
the Government has been made clear. 
But I would like to add a few more 
sentences. The magnitude of the 
problem is well-known. Crores of 
people are unemployed in this 
country, and this fact is well known 
to the hon. friend opposite as well as 
to the Government. Provision of an 
allowance of this kind would mean 
expenditure of a colossal magnitude, 
and whether the social utility that can 
be derived by spending the money on 
an allowance is greater than the 
advantage that can be derived by 
investing that money for generating 
further employment is the question 
that Government has to consider; and 
considering this question, the Prime 
Minister has stated that it is more 
advantageous to use our limited 
resources for the generation of 
employment.

* * *  p r r d  : w

$  *rm: mwnr % ^  ^ t t  ^ t t  jf fa  
ix n m x t  »TH«TT *FTFTT %
?rfx h ri <,'+1 ir jfr j r t ?
^ ̂  ? *TT t  ^  fn 5cft

*ft i t  *f^ft 5ft ^  W

| fa  *nr̂ TT Tt %
P i 441 4>ls. 6 1H Tt̂T'TT, ^Tf 
WTPTVT ^ vwT % ^ I it

% KT'T'fnr * r ft t  >̂t w r T̂PT ^  
^rpmrt fa + r £ 3t*t zrtprrg tp tv t

wTnnrrCt 

^t feSTT it Wn T̂T TPT^T r̂
?

/
SHRI RAVINDRA VARMA: I will

request the hon. Member to wait till 
the Plan is published.

SHRI K. MALLANNA: Sir, it has
been stated in the Statement that the

Planning Commission is drawing up 
the next plan in which creation of 
employment opportunities in different , 
sectors of economy will be one of the 
primary objectives. May I know from 
the hon. Minister what are those 
plans? The second part of the ques
tion, that is, (b) is: what is the out
come of the employment generating 
schemes initiated by Government 
during recent years? May I know 
from the hon. Minister, what is the 
answer for this question?

SHRI RAVINDRA VARMA: His
first question relates to the details of 
the plan and I have already answered 
that question. It is not possible lor 
me to anticipate the plan. It is not 
a part of the responsibility of the 
Employment Exchanges to deal with 
the plan. Now, on the second part 
of the question that he has asked, I 
would say that if in recent years 
adequate success had been chalked 
up. we would not have been in the 
present situation.

*tr ?ftTT *rrf : *r *rr<fa *r

*T '̂r *r ^rf<rr f

f a  q-.-T it, 'Tftfi'T fa  I ,  m 'i  TT3WTC

%  f a *  f w  %'StT «TT ^ t  & 3 ^ f a

^ r ? r  t rf r^ r  it

arfrr t t  <rf ? rV  f^nrr T f - f a ^  ^ r o t  ?fr»r

f, i S jTR^r g fa  ^
T T T T  %  fan; tTjTJTp- 7̂1 r f a * f  9 R  

^ fan oztfFW | ?

SHRI RAVINDRA VARMA: The
number of employment exchanges 
that we have today might not be
adequate. The question of increasing 
the number as well as any other 
means that we can adopt to facilitate 
registration will be considered by the 
Committe. . . .  (Interruptions).

MR. SPEAKER: Next question.
We have taken 20 minutes over this 
question.




